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Absorbed Areas (Laws) Act, 1954 (20 of 1954)

smfara & (fafd) erfafeaw, 1954 (1954 @1 20)

Acquired Territories (Merger) Act, 1960 (64 of 1960)

arfora rowera (faerem) srfafm, 1960 (1960 FT 64)
Acquisition of Certain Area at Ayodhya Act, 1993 (33 of 1993)
et H Hiuy &7 3o fAfTH, 1993 (1993 &1 33)

Acting Judges Act, 1867 (16 of 1867)
FIGRT =rredter ifafaH, 1867 (1867 &1 16)
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dHiehes STfafaH, 2006

Additional Duties of Excise (Goods of Special Importance) Act, 1957 (58 of 1957)

srfaRRe Sare-gen (AR #ew@ &1 a1d) s1faf=™, 1957 (1957 &1 58)

Additional Duties of Excise (Goods of Special Importance) Amendment Act, 1984 (29 of 1984)
affaRed ITe-go (AR we &1 A7) dene AffaH, 1984 (1984 &1 29)

Additional Duties of Excise (Goods of Special Importance) Amendment Act, 1985 (27 of 1985)
afaRed ITe-go (A=Y we &1 aTel) dene A+, 1985 (1985 &1 27)

Additional Duties of Excise (Goods of Special Importance) Amendment Act, 1985 (7 of 1986)
faRed ITe-gos (faRIy we &1 a1dl) e A ¥, 1985 (1986 &1 7)
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Additional Emoluments (Compulsory Deposit) Act, 1974 (37 of 1974)

arfaReas Suafer (srfard fem) eifafas, 1974 (1974 &1 37)

Additional Emoluments (Compulsory Deposit) Amendment Act, 1976 (74 of 1976)

arfiReas Suafer (srfard fem) deiee ifdfem, 1976 (1976 @1 74)

Administration of Evacuee Property Act, 1950 (31 of 1950)

frepid duf<r yemas sifefa, 1950 (1950 &1 31)

Administative Tribunals Act, 1985 (13 of 1985)

JeTNAT~eh SEehRuT ST, 1985 (1985 T 13)

Administrative Tribunals (Amendment) Act, 1986 (19 of 1986)

UIRA STfarasxor (FFher) rfafeas, 1986 (1986 &1 19)

Administrative Tribunals (Amendment) Act, 1987 (51 of 1987)

UIRA STfarapor (Feher) rfafeas, 1987 (1987 &1 51)

Administrative Tribunals (Amendment) Act, 2006 (1 of 2007)
eI Srferavur (Feme) Srfafi™, 2006 (2007 &7 1)

Administrators-General Act, 1963 (45 of 1963)

ARG AAIH, 1963 (1963 HT 45)
Administrators-General (Amendment) Act, 1983 (18 of 1983)

HRIYSNG (Fenes) g+, 1983 (1983 &I 18)
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Administrators-General (Amendment) Act, 1999 (34 of 1999)
RTINS (Fenes) 1fafad, 1999 (1999 &1 34)
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Advocates (Amendment) Act, 1976 (107 of 1976)
e (Fehe) rffaH, 1976 (1976 &1 107)
Advocates (Amendment) Act, 1977 (38 of 1977)
g (Fehe) A, 1977 (1977 &1 38)
Advocates (Amendment) Act, 1993 (70 of 1993)
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Advocates’ Welfare Fund Act, 2001 (45 of 2001)
Stferaert dwearor (Y 1fafm, 2001 (2001 FT 45)
African Development Bank Act, 1983 (13 of 1983)

Jhid! fAmrT d& orfaf =™, 1983 (1983 &1 13)
African Development Fund Act, 1982 (1 of 1982)

bt faemre fer srfef™, 1982 (1982 @1 1)

Agricultural and Processed Food Products Export Development Authority Act, 1985 (2 of 1986)
P R Jo¥pa Wre IWE Fard fawr wfieor s+, 1985 (1986 & 2)

Agricultural and Processed Food Products Export Cess Act, 1985 (3 of 1986)

P R J¥pd WTe IWE Fad ITHR ST+, 1985 (1986 &1 3)
Agricultural Produce Cess Act, 1940 (27 of 1940)

PV IUST IR A=A, 1940 (1940 &7 27)
Agricultural Produce (Grading and Marking) Act, 1937 (1 of 1937)

P IuoT (SofiaRor iR fyeie) o™, 1937 (1937 &1 1)

Agricultural Produce (Grading and Marking) Amendment Act, 1986 (76 of 1986)
P IuoT (SofiaRoT &R Fyeie) denes sifaf=w, 1986 (1986 &1 76)
Agricultural Refinance and Development Corporation Act, 1963 (10 of 1963)
B g iR famm e sifefaw, 1963 (1963 @1 10) [FRRME]

Agricultural Refinance Corporation (Amendment) Act, 1973 (37 of 1973)

P gAfda e (deies) srfafes, 1973 (1973 &1 37)

Agricultural Refinance Corporation (Amendment) Act, 1975 (45 of 1975)

P gAfda e (deies) srfafies, 1975 (1975 &1 45)

Agriculturists’ Loans Act, 1884 (12 of 1884)

PYDH IR HfATH, 1884 (1884 BT 12)

Air Corporations Act, 1953 (27 of 1953)

gy o srfefes, 1953 (1953 @1 27)  [FRAA]

Air Corporations (Amendment) Act, 1971 (49 of 1971)

Ry fmT (Fene) orfaf@s, 1971 (1971 &1 49)

Air Corporations (Amendment) Act, 1982 (24 of 1982)

arg o (Feie) SIfefRM, 1982 (1982 T 24)

Air Corporations (Transfer of Undertakings and Repeal) Act, 1994 (13 of 1994)
arg T (SUHAT BT faR0T iR =) srfafes, 1994 (1994 &1 13)
Aircraft Act, 1934 (22 of 1934)

IRAT AT, 1934 (1934 &1 22)

Aircraft (Amendment) Act, 1972 (12 of 1972)

IRIAN (Hene) SrfafEE, 1972 (1972 &1 12)
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Aircraft (Amendment) Act, 1983 (1 of 1983)
A (W) srfafeE, 1983 (1983 @1 1)
Aircraft (Amendment) Act, 1985 (69 of 1985)
IRIA (HeNe) SrfafeE, 1985 (1985 &1 69)
Aircraft (Amendment) Act, 1988 (50 of 1988)
IRIA (Hene) SrfafeE, 1988 (1988 &1 50)
Aircraft (Amendment) Act, 2000 (51 of 2000)
A (Wee) STfafE, 2000 (2000 @7 51)
Air Force Act, 1950 (45 of 1950)
AT AT, 1950 (1950 &7 45)
Air Force and Army Laws (Amendment) Act, 1975 (13 of 1975)
IR AT [ Ay (Fene) SifefE, 1975 (1975 &1 13)
Airports Authority of India Act, 1994 (55 of 1994)
ARG FaAT= Tfdrenvor ffSf=gH, 1994 (1994 &1 55)
Airports Authority of India (Amendment) Act, 2003 (43 of 2003)
AR fammaa= wnferepor (denes) e1faf=™, 2003 (2003 &1 43)
Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981)
g (0T R &R FrRiF) SifefrE, 1981 (1981 &1 14)
Air (Prevention and Control of Pollution) Amendment Act, 1987 (47 of 1987)
g (Fu0T R &R fFrRiFT) denes srfafas, 1987 (1987 &1 47)
Alcock Ashdown Company Limited (Acquisition of Undertakings) Act, 1973 (56 of 1973)
UAdhTdh TIersd du+l fafiics (SumHl &1 sre) ifdfzm, 1973 (1973 &1 56)
Alcock Ashdown Company Limited (Acquisition of Undertakings) Amendment Act, 1988
(38 of 1988)
UIdhTdh TIerSd du+l fafiics (Sumdl &1 are) deed ifdfam, 1988 (1988 &1 38)
Aligarh Muslim University Act, 1920 (40 of 1920)
3TeiTe Jeem faeafdeme Ifefr=m, 1920 (1920 T 40)
Aligarh Muslim University (Amendment) Act, 1981 (62 of 1981)
3TeiTe A faeafdena (denes) srafs, 1981 (1981 &1 62)
Allianz Und Stuttgarter Life Insurance Bank (Transfer) Act, 1950 (62 of 1950)
ST IS TSR ATSH AN da (3fawvn) *1fafem, 1950 (1950 &1 62) [FRR]
All India Council for Technical Education Act, 1987 (52 of 1987)
RS AR Teb-itep! e alkeg srfafram, 1987 (1987 &1 52)
All India Institute of Medical Sciences Act, 1956 (25 of 1956)
RIS ARG AT FRATT A1, 1956 (1956 BT 25)
All India Institute of Medical Sciences (Amendment) Act, 2000 (33 of 2000)
TREe MR e dverme (Fenes) 1ffa¥, 2000 (2000 @7 33)
All India Institute of Medical Sciences (Amendment) Act, 2002 (24 of 2002)
3TRae AR MY He (i) Srfafe™, 2002 (2002 &7 24)

All India Institute of Medical Sciences and the Post-Graduate Institute of Medical Education and

Research, Chandigarh (Amendment) Act, 1987 (30 of 1987)

RIS AR YT HRAT SR FAbIR MY e iR e A, dSrTe (Fe)

i, 1987 (1987 &1 30)
All India Services Act, 1951 (61 of 1951)

Rger wReT war 1fafeam, 1951 (1951 &7 61)
All India Services (Amendment) Act, 1975 (23 of 1975)

TRad AR ar (Fehe) srfafm, 1975 (1975 &1 23)



68.

69.

70.

71.

72.

73.

74.

75.

76.

77.

78.

79.

80.

81.

82.

83.

84.

85.

86.

87.

88.

89.

90.

-4 -
All India Services Regulations (Indemnity) Act, 1975 (19 of 1975)
TRaet ARt a1 fafes (F=eon) «ifafew, 1975 (1975 &1 19)

Aluminium Corporation of India Limited (Acquisition and Transfer of Aluminium Undertaking)
Act, 1984 (43 of 1984)

TR BRI M sfear fafice (Tqfimm Susha &1 srei iR sfarvn) ifafaw, 1984 (1984 &1 43)
Amending Act, 1897 (5 of 1897)

e orfaf, 1897 (1897 &1 5)

Amending Act, 1901 (11 of 1901)

Jemer Srfaf=m, 1901 (1901 &7 11)

Amending Act, 1903 (1 of 1903)

Jreme 3rfafE, 1903 (1903 &7 1)

Amritsar Oil Works (Acquisition and Transfer of Undertakings) Act, 1982 (50 of 1982)
IR TS TR (IUHHAT BT 370 371X 3fawvr) =, 1982 (1982 &1 50)

Anand Marriage Act, 1909 (7 of 1909)

s faarg sifef=aH, 1909 (1909 &1 7)

Ancient Monuments and Archaeological Sites and Remains Act, 1958 (24 of 1958)
T AERS JAT GRIA T RIS 3R a2y SIf8fRH, 1958 (1958 HI 24)

Ancient Monuments Preservation Act, 1904 (7 of 1904)

U RS TRET AR, 1904 (1904 &7 7)

Andhra Pradesh and Madras (Alteration of Boundaries) Act, 1959 (56 of 1959)

MM UG¥ SR A (-uRac) srfafes, 1959 (1959 &1 56)

Andhra Pradesh and Mysore (Transfer of Territory) Act, 1968 (36 of 1968)

AT QT 3R AR (ruers ofcRvn) Afafes, 1968 (1968 &1 36)

Andhra Pradesh Legislative Council Act, 2005 (1 of 2006)

3 wown faems uRReg s1fdf=, 2005 (2006 T 1)

Andhra Pradesh Legislative Council (Abolition) Act, 1985 (34 of 1985)
3 gown faems uRug (Scre) arfafes, 1985 (1985 &1 34)

Andhra Scientific Company Limited (Acquisition and Transfer of Undertakings) Act, 1982
(71 of 1982)

3= warsfefhe wuet foafics (Sumdl &1 3o 3fiR sfavon) arfafm, 1982 (1982 &1 71)
Andhra State Act, 1953 (30 of 1953)

T Y AfETH, 1953 (1953 T 30)

Anti Apartheid (United Nations Convention) Act, 1981 (48 of 1981)
THE fRie) (Jgaa g Hede) SIfSfRE, 1981 (1981 T 48)
Anti-Corruption Laws (Amendment) Act, 1967 (16 of 1967)

yeR Ry f (Fenes) sifdfem, 1967 (1967 &1 16)

Anti Hijacking Act, 1982 (65 of 1982)

I-gR0T Aoy Afefa, 1982 (1982 &1 65)

Anti-Hijacking (Amendment) Act, 1994 (39 of 1994)

AT-gR0T faRer (Fenes) 1fdfaH, 1994 (1994 &1 39)

Antiquities and Art Treasures Act, 1972 (52 of 1972)

R AT 89T beThicl AE—H, 1972 (1972 B 52)
Antiquities and Art Treasures (Amendment) Act, 1976 (82 of 1976)

R TAT 89T BTl (Fene ) AT+, 1976 (1976 &1 82)
Apprentices Act, 1961 (52 of 1961)

ey arfarfiae, 1961 (1961 &1 52)
Apprentices (Amendment) Act, 1973 (27 of 1973)
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ey (Fenes) rfafias, 1973 (1973 &7 27)
Apprentices (Amendment) Act, 1986 (41 of 1986)
ey (Fenes) e, 1986 (1986 &1 41)
Apprentices (Amendment) Act, 1996 (4 of 1997)
gy (FFenem) A=A, 1996 (1997 &1 4)
Arbitration Act, 1940 (10 of 1940)

HTeEReH AT, 1940 (1940 1 10) [FRRA]
Arbitration and Conciliation Act, 1996 (26 of 1996)
HIRH (R JoIs STaf™, 1996 (1996 HT 26)

Arbitration (Protocol and Convention) Act, 1937 (6 of 1937)
AR (AICIdld 3R AfTa) S1fdfm, 1937 (1937 &1 6) [FRRAA]

Architects Act, 1972 (20 of 1972)

aregfdg srfefam, 1972 (1972 &1 20)

Architects (Amendment) Act, 1982 (21 of 1982)

Rfag (Fee) SifefM, 1982 (1982 &1 21)

Armed Forces (Emergency Duties) Act, 1947 (15 of 1947)

AIRA Tl (MUTd Pore) AW, 1947 (1947 &1 15)

Armed Forces (Jammu and Kashmir) Special Powers Act, 1990 (21 of 1990)
A I (TH-HR) faRiy wifeaat srfaf =@, 1990 (1990 &1 21)

Armed Forces (Punjab and Chandigarh) Special Powers Act, 1983 (34 of 1983)
IR g (FTe 3R 1) faury wifaaat srfafas, 1983 (1983 &1 34)
Armed Forces (Special Powers) Act, 1958 (28 of 1958)

TeRA g (faery wrfaaai) arfafas, 1958 (1958 @1 28)

Arms Act, 1959 (54 of 1959)

Mgy AfefH, 1959 (1959 &1 54)

Arms (Amendment) Act, 1971 (55 of 1971)

3Ry (WeNer) srfaf™, 1971 (1971 &1 55)

Arms (Amendment) Act, 1983 (25 of 1983)

Y (WeNer) orfaf™, 1983 (1983 T 25)

Arms (Amendment) Act, 1985 (39 of 1985)

Y (WeNe) srfaf™, 1985 (1985 T 39)

Arms (Amendment) Act, 1988 (42 of 1988)

MYy (Aeme) orfafas, 1988 (1988 @1 42)

Army Act, 1950 (46 of 1950)

I SrfafH, 1950 (1950 &1 46)

Army (Amendment) Act, 1992 (37 of 1992)

JT (Femer) Srfafe, 1992 (1992 & 37)

Army and Air Force (Disposal of Private Property) Act, 1950 (40 of 1950)
T 3R IR (Tgde JURY &1 @) AfAFTTH, 1950 (1950 T 40)

Army and Air Force (Disposal of Private Property) Amendment Act, 2000 (31 of 2000)

{1 IR IRGEAT (ITsde WURT 1 <Fg+) denes Affa4, 2000 (2000 &1 31)
Arya Marriage Validation Act, 1937 (19 of 1937)

3y faare fafdmmaaxor srfafies, 1937 (1937 &1 19)

Asian Development Bank Act, 1966 (18 of 1966)

R faem 9 srfafm, 1966 (1966 &1 18)

Asian Refractories Limited (Acquisition of Undertaking) Act, 1971 (65 of 1971)
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TR Rivacdst fafics (Susms &1 o) 1fafaH, 1971 (1971 &1 65)
Asiatic Society Act, 1984 (5 of 1984)
vRrmfes Ararget orfaf e, 1984 (1984 &1 5)
Assam (Alteration of Boundaries) Act, 1951 (47 of 1951)
A (ArAT-uRacd=) 1fafad, 1951 (1951 &1 47)
Assam Criminal Law Amendment (Supplementary) Act, 1934 (27 of 1934)
™ < fafdy denem (3rqRep) AMRIH, 1934 (1934 61 27)
Assam Reorganisation (Meghalaya) Act, 1969 (55 of 1969)
MM YiTa (HeTer) STfafas, 1969 (1969 &1 55)
Assam Rifles Act, 1941 (5 of 1941)
A TSHed IMfATH, 1941 (1941 T 5)
Assam Sillimanite Limited (Acquisition and Transfer of Refractory Plant) Act, 1976 (22 of 1976)
s faferemre fafiics (Ribaedt a5 &1 1o iR sfaxvn) 1fafm, 1976 (1976 &1 22)
Assam University Act, 1989 (23 of 1989)
A fawafdenay e, 1989 (1989 &1 23)
Assam University (Amendment) Act, 1995 (25 of 1995)
A faeafdenera (Fenge) e ¥, 1995 (1995 &1 25)
Atomic Energy Act, 1962 (33 of 1962)
TRATY] Sl AfAFTIH, 1962 (1962 &1 33)
Atomic Energy (Amendment) Act, 1986 (59 of 1986)
TRATY] FHorl (Fenes) AfafaH, 1986 (1986 @1 59)
Atomic Energy (Amendment) Act, 1987 (29 of 1987)
WRATY] FHorl (Fenes) AffaH, 1987 (1987 &1 29)
Auroville (Emergency Provisions) Act, 1980 (59 of 1980)
RIS (3rmuTe Sude) 1fafaH, 1980 (1980 &I 59)
Auroville (Emergency Provisions) Amendment Act, 1985 (51 of 1985)
IRITAS (3T SUE) g AR, 1985 (1985 &1 51)
Auroville (Emergency Provisions) Amendment Act, 1987 (44 of 1987)
RITAS (3TUTd SUeE) Heng FARIH, 1987 (1987 &1 44)
Auroville Foundation Act, 1988 (54 of 1988)
RIfaer ufrs ifefaH, 1988 (1988 &1 54)
Auroville (Emergency Provisions) Repeal Act, 2001 (37 of 2001)
RIS (3mmuTe Suewy) f=ae 1=, 2001 (2001 &1 37)
Authorised Translations (Central Laws) Amendment Act, 1988 (18 of 1988)
T srare (dura fafd) wene «1fefrm, 1988 (1988 1 18)
Authoritative Texts (Central Laws) Act, 1973 (50 of 1973)
widgd urs (wura fafd) sifaf=m, 1973 (1973 &1 50)
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